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pplicant having faced a minor penalty vide 

rdc: ndcr A nnexure- 10 dated 1. 8.05.2000 preferred an 

ppea1 under Aimexure-1 1 dated 27.12.2000. No heed 

havi peen paid to his said appeal memo placed at 

A nrwxure- 11 the Applicant submitted a repre.entation 

u rider Annextire- 12 dated 18.05.2001. Having heard 

rhng from the Respondents, the Applicant has filed the 

Original Application under Section 19 of the 

diuinistrative Tribunals Act, 1985. A copy of this 0. A. 

has already been served on Mr. R .0 Rat.h, Ld. Standing •., 

(omie1 fr tTh. P niwiv 	 . 

card Mr. Agasti kanungo, Ld. Counsel 

appearing ior the Applicant and Mr. R.0 .Rath., Ld. 

standing Counsel for the Railways and perused the 

deriai niaced on record 

- 

ateu L/.i2.2uO0 was time barred. But on perusal of the 

appeal memo under Annexure- 11 1 dated 27.12.2000, it; 

appcar that that App'licantiAppeliant gave some reasons 

o.r delayed submission of his appeal. The explanation for 

iayed submission of the appeal appears to be covered 

under Secflon 14 oF the i.imitalion Ae 

aic pca ot 

He Apjcant, as submitted under Aiiii.exure-l1 datçd 

7.12.2000, is still pending, without entering into th 

merits of the matter, this O.A. is hereby disposed ofwh 

iui o the Respondents to i 	::udu:ru:or; m the 

u 	 r:r 
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in by the Applicant. In all fairness of the things. 

i.. :.. 	. 	fr the Applicant that u 

.::. 

	

	 transfer) is stifi I)eni 

FIon'ble High Court of Or'ssa in O.JC 

2000, the Respondents should keep tht a: 

matter in mind while dealing with the appea 

..i\rplicanL, in order to show his bonafiui 

before Appellate Authority the 

lus of the Writ Petition stated to be still 

1 Conrt of 	expeditiously. 

Aidf. 

co 	of this order be sent to. the Applicant in ft. 

cation, to the Lu 

cant amJ 

pg ( OUnC1 ir tIm Railw. . 

r A 

I 


